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[Ghrimati . Jeyalolshmpi] @ .
crop loen, he is chargeq penal interest.
To avold gll these anomales, regional,
rural banks were started, but what is
happening there? There also, the
same situation is prevailing. Money
had been collected in the name of depo-
sits in the rura] areas, but that money
has been drained to the urban areas.

MR, CHAIRMAN: Please conclude
now. You will force me to call the
next speaker.

SHRIMATI V. JEYALAKSHMI: A
sum of Rs, 103 crores has been allotted
to rural industries, but the question is
what kind of indusiries are to be
started and who would be the bacefi-
claries? Even the existing industries
like handlooms, match industry etc,
are all crippled and are in neeq of
marketing facilities. The handioom
industry is not able to compete w.th
power looms. The recommendations of
the Sivaraman Committee have not
been implemented yet,

MR. CHAIRMAN: [ am sorry I have
to call the next speaker.

BHRIMATI V JEYALAKSHMI: Be«
fore concluding my speech, I request
the Minister to withdraw the taxes on
kerosene, bidis and washing soap. He
eould very well coliect this amount by
taxing the social evil of glcohol and by
a vigorous drive in the collection of
arrears of taxes which has amounted
to Rs. 1000 crores.

SHRI G. BHUVARAHAN (Cudda-
lore): There is no quorum,

MR. CHAIRMAN: The gquorum bell
i3 being rung. Now there is quorum.
8hri Purnsnarayan Sinha can start his
speech.

SHRI PURNANARAYAN SINHA
(Teapur): Madam Chalpman, some
eight weeks ago, when Mr. Charan
Singh took over as the Deputy Frime
Minisier and as the Finance Minister,
Be mpde it clear to the State Chiet
Mindsters that he would make it an ag-
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Rs. 1385 cores as uncovered defioit. At
the time when we are formulating the
Sixth Plan, we need money, We have
also got to give some relief to the agri-
culturists of the eountry....

SHRI G. BHUVARAHAN; There 18 no
quorum again,.

MR. CHAIRMAN: Let the quorum
bell be rung.

1725 hrs,

STATEMENT CLARIFYING ANS-

WER GIVEN TO 8.Q. NO. 322 RE.

PERCENTAGE OF COAL MINES AF-
FECTED BY FLOODS

. s+ Now, there i&
quorum.  Before the hon. IMember
continues, th Ihui}f Minister, Mr.
will make g statement
to clarify certain points.

THE MINISTER OF ENERGY (SHRL

|
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included in the Question Paper for to-
day about the percentage of coalnines
affectsd by floods. In reply to a speci-
fic question by the hon. Member, I
said that nobody lost the job because
of the floods. I also added, '"They only
did not have work for some days and
Bo worker was laid off during the
floods’. But according to the informa-
tion I received later, it appears that a
minimum number of workers were
laid off for some time. This informa-
tion, 1 thought, I shouldl share with
the House..

GENERAL BUDGET, 1879-80—GENE-

RAL DISCUSSION~—~Contd.

MR. CHAIRMAN: Mr. Purnanara-
yan Sinha will continue his speech.

SHRI PURNANARAYAN SINHA:
As 1 was saying, there is a steep rise
in the taxation of the urban middle
class,. We have seen, over the years,
that the lot of the urban middie class
has improved to a considerable extent
in spite of the mixefl economy and
control at warious stages. It may be
recalled that the consumption of pet-
rol, the price of which was steeply

Indis today is not the same as it was
ten or fifteen years ago. Therefore,
how the middle class may be conmder
ed as hard-hit by the steep rise n the
taxation. But when we need money
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But then considering the Jot of the
poor people, the poorest of the poor
in the rural areas, there is reason to
think that, perhaps, the budgetary pro~
posals would not benefit the poorest
people in the country. For sxample,
the excise duty on fertiliser has been
reduced. But fertilisers will be pur
chased only by the people who use
powerﬁllerl,tmmmmdmon,m
do large scale cultivation, the yich far-
mers, the well-to-do-farmers, the or-
ganized farmers, the farmers 'n the
plantations like tea, coffee ang rubber.
It is only those farmers who use ferti-
lisers who will be benefited by this.
But 90 per cent of the cultivators of
the country do not use power-tillers.
They use ploughs and bullocks They
do not have the means to use that
much of fertilisers as may help them
to earn a little more money. In the
same sense, people who depend on
lhinplﬂ:ehme,mmchmw
costg R&. 2.50 more per cyclinder which
is used mostly by the urban middte
class people will be affected. For ihe
poor people kerosene stove is the only
cooking instrument. They will be hard
hit. At the same time, people who
smoke Bidi and cigarettes will have
to pay more. Then take the detergent.
'I’huilconﬂduedtohegdauyneuu-
sity of people. It is needed by the
rich as well as the poor. In nur apres



